No. DSJ/Bilaspur/Reader/2021-
OFFICE OF THE DISTRICT AND SESSIONS JUDGE, BILASPUR,
DISTRICT BILASPUR, H.P. -

Dated Bilaspur, the 7" January, 2021.

EFICE DER.

It is for the information of the General Public, Advocates, Litigants, -'; i

Prosecution and all the concerned that in order to take preventing measures from

spreading of corona virus ( Covid -19), the Civil cases and Criminal Cases fixé‘d during

the below mentioned date/period are adjourned for effective-hearing :-

‘ ' .
'Cases fixed for hearing. ' 'Cases adjourned for effective hearing.

107.01.2021 101.03.2021

‘,._’-'
(R.K.Chaudhary),*
District & Sessions Judge,

Bilaspur, H.P.

W
Endst.No. DSJ/Bilaspur/Reader/2021- Dated Bilaspur, the 7" January, 2021.

Copy forwarded to:- — _
1 The President Bar Association, Bilaspur/ Ghumarwin for information. \

2 . The District Attorney, Bilaspur, for information. l,
3. The Reader of this Court for necessary action. : :

4. The Civil Ahlmad , Criminal Ahlmad and Clerk-cum-Typist of this office
for information and necessary compliance with the directions to place
copy of this office order on each case file and put up the case files

Vg;oordingly.
" The Assistant Programmer/System Assistants of this office with the
directions to upload the office order on the official website of District

Court, Bilaspur.
6. The Daftari of this office with the directions to affix the copy of this

office order on the notice board for the information of all concerned.

( R.K.Chaudhawy),
District& Sessions Judge,

Bilaspur, H.P.
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No. Senior Civil Judge/CJM/BLP/Reader/2021----

Office of the Senior Civil Judge -Cum-Chief Judicial Magistrate,

Bilaspur, Distt. Bilaspur, H.P
Dated Bilaspur, the 7th. January, 2021,

OFFICE ORDER
It is notified for information of the litigants and Advocates, and

all concerned that to prevent from the spread of pandemic of corona virus

(COVID-19), the Civil and Criminal cases fixed for today i.e. 07-01-2021 are

adjourned for effective hearing for 16-04-2021 except seven years, ten ye

ars

old cases and under trial cases and the cases taken up today with the oral

consent/prayer of counsel(s) for respective parties and dates have already

been given.

" Endst. No. Civil Judge (Sr. Divn)/CJM/BLP/Rdr/ZOZl- f (3

gi—
Senior Civil Judge-Cum-CJM,

Bilaspur, Distt. Bilaspur, H.E
i dated 07-01-2021.

Copy forwarded to:

The President, Bar Association, Bilaspur, for information.
The Assistant Public Prosecutor, Bilaspur, for information..,

Reader of this office, for compliance.
Civil Ahlmad, Cr. Ahlmad and CCT of this office, for compliance.

The Assistant Programmer/System Assistant of this office with direction to
upload the same on the website of District Courts. '
Notice Board of this Court.

\ ‘ Senioy Ciyjt Judge-Cum-CJM,
Bilasp\r, Distt. Bilaspur, H.P
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